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THE MINISTER OF RAILWAYS 
(SHRI NANDA) : (a) Yes 

(b) On 22.4.70 at about 12.20 hours 
while No. 753 Down Tranship soods train 
was runnins between Ata and Kalpl stations 
of the Central Railway, 13 wasons loaded 
with Bhoosa, marshalled 19th to 31st 
from the train engine, were noticed to be on 
fire. 

There was nl" dam8se to railway pro· 
pel ty. The cost of damage to Bhoosa 
consisnment has been estimated at approlli-
mately. Rs.4,711. 

Worklns of IndDllrlsl Estates in Madbya 
Pradesb 

10205. SHRI G. C. DIXIT: Will the 
Minister of INDUSTRIAL DEVELOP-
MENT, INTERNAL TRADE AND COM· 
PANY AFFAIRS be pleased to state: 

(a) wbetber the Industrial Estates set up 
in Madhya Pradesh during the Third Plan 
period are work ins well and whether any 
survey bas been made in this resard ; and 

(b) if so, the details thoreof ? 

THE MINISTER OF INDUSTRIAL 
DEVELGPMENT, INTERNAL TRADE 
AND COMPANY AFFAIRS (SHRI F. A. 
AHMED) : (a) and (b), The information 
has been called  for from the Government of 
Madhya Pradesh and will be laid on the 
Table of the House. 

Platform Gate. at New Delbl $,tation 

10206. SHRI G. C. DIXIT: Will the 
Minister of RAILWAYS be pleued to 
state; 

(a) tbe number of Platform Gates at 
New Deihl Station ; 

(b) the averBP number of paIIeIIaerl 
that pua tbrolllh Ibis atallon on week 
da,. ; 

(e) the Dumber of pte Ticket Collceton 
emplo,eed in each shlfl on lbe uJd 
.Iallon ; 

(d) the Dumber of Gatea opeacd 
tbrouabout the day aud duriDa peak boun ; 
and 

(e) the stepa propoIId to be taken to 

redaoe the ~ at dIiI station ? 

THE MINISTBR OF RAILWAYS 
(SHRI NANDA) : (a) Sill. 

(b) 20,SOO passensers and 6,000 platform 
tickrt o ~r  pass throuah the platform 
satos at this station. 

(c) Three Ticket Collectors in lhe 
momins sblft (6 to 14 hours), 3 Ticket 
Collectors in tbe evenlos sbift (14 to 22 
hours) and 2 Ticket Collectors in the 
nisht shift (22 to 6 hours). 

(d) Three sates are opened contlnuously 
from 6 10 22 hours and 2 satea from 22 
hours 10 6 hours. Durlns periods of heavy 
rush, additional sates are opened a. 
necessary. 

(e) A proposal for providins another 
Island plalform and a foot-over-brldle at 
this station is under examination by the 
Nortbem Railway. 

Centrally SponlOred Indultrlel ID 
Madhya Prade.b 

10207. SHRI G. C. DIXIT; Will the 
Minister of INDUSTRIAL DEVELOP. 
MENT, INTERNAL TRADE AND COM· 
PANY AFFAIRS be pleased to Itate : 

(a) whethor there are any centrally 

sponsored industries in Madbya Pradeab: 
and 

(b) if 10, tbe PlOllfCSI made In each IUch 
industry 7 

THE MINISTER OF INDUSTRIAL 
DEVELOPMENT, INTERNAL TRADE 
AND COMPANY AFFAIRS (SHRI F. A. 
AHMED): (a) aad (b). Tho requ1llta 
inform.tloD is heina collected aDd will he 
laid OD Ihe Tabla of the HoUle. 
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SettlDg up of a National Centre for 
Ortbopaedlcally Handicapped Persons 

In Soutb 

10209. SHRI N. SHIVAPPA : 
SHRI G. Y. KRISHNAN: 

Will tbe MiDister of LAW AND 
SOCIAL WELFARE be pleased to slate: 

(a) wbetllcr tbere was a proposal to set 
up a NatioDal Ce!1tre for Orthopaedically 
Handicapped !>FrloDs iD a SouthelD 
State; " 

(b) if so, wbether the said National 
Ceulre has since been set up ; and 

(el If Dot. tbe rcalOD! tberefor ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF LAW AND IN THE 
DEPARTMENT OF SOCIAL WELFARE 
(DR. (SHllIMATI) PHULRENU GUHA): 
(al to (e). A provlsioD has been made in 
the Fourth Five Year Plan for tbe settlDIL up 
of a Natlootl Centre for the Orlbopaedically 
lWIdlcappcd PcrSOD.. The locallon of the 
Centre will be decided OD receipt of the 
report of the Committee appointed to sugest 
the blue print of the propolfd CeDtre. 
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